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BAGS OF BEATEN RICE LYING AT CaALiCUT
RAILWAY STATION

*298, SHRI K. SURYANARYANA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that the General
Manager, Southern Railway has issued in-
structions to Railway Station Masters recen-
tly in Madras and Kerala States to with-
hold delivery of all consignments of beaten
rice booked from Andhra Pradesh;

(b) whether it is also a fact that about
1300 bags of beaten rice are lying unclaim-
ed at Calicut Railway Station; and
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(c) if so, the names of the railway sta-
tions from where the rice was booked and
the action taken by Government against the
exporters and importers ?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA) : (a) Yes, Sir. In-
structions were issued by General Manager
(Commercial), Southern Railway, to cer-
tain stations in Kerala to withhold delivery
of consignments of beaten rice booked from
Andhra Pradesh as these consignments arriv-
ed such stations without proper permits re-
quired under the Southern States (Regula-
tion of Export of Rice) Order, 1964, and
the circumstances under which they were
booked required clarification to ensure that
there might be no violation of legal re-
gulations.

(b) and (c). Only 202 bags of beaten
rice booked from Secunderabad railway
station were lying unclaimed at Calicut
railway station on 23-2-1968. No action
against the exporters or the importers was
justified as investigations revealed that the
hdoking was in pursuance of orders issued
by the High Court of Andhra Pradesh stay-
ing the operation of the aforesaid Southern
States (Regulation of Export of Rice)
Order. 1964,

HM.T. L,

%299, SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state :

(a) whether the Hindustan Machine
Tools Ltd., has since utilised the unutilised
20 to 25 per cent capacity; and

(b) if not, the reasons therefor and when
thiy would be utilised ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED) : (a)
and (b). Due to persistent recession im
industries and c« fall in demand
for machine tools, it has not been possible
for Hindustan Machine Tools Limited to
utilise fully the capacity in their machine
tool units, At present the unutilised capa-
city is about 55%. In order to utilise the
capacity fully, the company are diversifying
production by taking up manufacture of a
varigty of new machine tools. They also
propose to take up manufacture of various
types of presses and printing machinery






